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decide inter-State d ispute  ove r the levy of s a le s  tax on 

com p an ie s  w hich do country w ide b u s in e ss; and

(b) if so, the details thereof and  the action taken/ 

under con sidera tion  in this regard  ?

T H E  M IN IS T E R  O F  S T A T E  IN T H E  M IN IS T R Y  O F  

F IN A N C E  ( S H R I M .P. V E E R E N D R A  K U M A R )  ; (a) and  (b) 

N o  su ch  p roposa l is under con sidera tion  at present.

Raj Mahal Coal Project

4283. S H R I  S IB U  S O R E N  : Will the M in ister of C O A L  

be p leased  to state :

(a) the pa ram eters adopted  by the G ove rnm en t to 

fix com pen sa tion  for land and  h o u se s  acqu ired  for Raj 

M aha l C oa l Project;

(b) w hether the com p en sa tion  rate fixed for land and  

h o u se s  acquired  for Raj M a h a l C o a l Project is le s s  a s  

com pared  to com p en sa tion  rate fixed for National Capital 

Territory of India;

(c) if so, the details thereof a longw ith the re a so n s  

therefor; and

(d) the ste p s  taken by the G ove rn m en t to rehabilitate 

the fam ilies d isp laced  due  to this coa l project ?

T H E  M IN IS T E R  O F  S T A T E  O F  T H E  M IN IS T R Y  O F  

C O A L  ( S H R IM A T I K A N T I S IN G H )  : (a) C o m p e n sa t io n  for 

land is paid a s  dec ided  by the Lan d  Acqu isition  Departm ent 

of G ove rnm ent of Bihar. C o m p e n sa t io n  for h o u se s  is paid 

on the b a s is  of a s s e s sm e n t  m ad e  a s  per the current 

sche du le  of rate of the P W D , G ove rnm en t of Bihar.

(b) and  (c) R a te s  of c om p e n sa t ion  for land and  h o u se s  

vary from place to p lace  a cco rd ing  to local conditions. 

S in ce  coal is not m ined in the National Capital Territory 

com parison  of rates of com p en sa tion  is not feasib le.

(d) Rehabilitation of fam ilies is d on e  a s  per 

prevailing rehabilitation policy of C IL  duly app roved  by 

G ove rnm en t of India. B e s id e s  p aym ent of com pen sa tion  

for land and  existing h o u se  structure, d isp laced  fam ilies 

are provided with a free h o u se  hold plot in the rehabilitation 

site fina lised after d is c u s s io n  with the affected p e rso n s  

peop le ’s  rep resentatives and  district adm inistration, with 

infrastructure facilities like drinking water, road, school, 

com m unity centre, sh o p p in g  centre, pond, p lay ground, 

p lace of w orsh ip, drain etc. are a lso  provided  by the C oa l 

C o m p a n ie s  at the rehabilitation site.

Closure of Industries

4284 . P R O F .  J IT E N D R A  N A T H  D A S  : W ill the M in ister 

of IN D U S T R Y  be p le a se d  to state :

(a) the number of Industries closed during the last 
three years till date, sector-wise;

(b) the reasons for closure of these industries;

(c) whether the Government have any policy of 
revival for closed industries; and

(d) if so. the details thereof ?

THE MINISTER OF INDUSTRY (SHRI MURASOLI 
MARAN) : (a) to (d) The information is being collected and 
will be laid on the Table of the House.

Financial Irregularities

4285. SHRI RAMSAGAR : Will the Minister of 
FINANCE be pleased to state :

(a) whether the attention of the Government has 
been drawn to the news-item captioned ‘Arbon ke ghotale 
ko 'imbalance' keh kar dabaane ki tayari” appearing in the 
‘Dainik Jagaran’ dated 18 December, 1996.

(b) if so, the facts of the pomts raised thereon; and

(c) the action the Government propose to take to 
check the financial irregularities and also to remedy the 
situation ?

THE MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (SHRI M.P. VEERENDRA KUMAR) : (a) Yes, 
Sir.

(b) and (c) The information is being collected and will 
be laid on the Table of the House.

Export Growth

4286. SHRIMATI LAKSHMI PANABAKA :
DR. T. SUBBARAMI REDDY ;

Will the Minister of COMMERCE be pleased to state:

(a) whether a two-day seminar on Industry, Trade. 
Commerce and Banking was held recently in Hyderabad;

(b) if so, whether he has stressed the need to step 
up exports in order to make the country’s economy 
bouyant;

(c) if so. the efforts being made by the Government 
to improve the growth of exports during 1997;

(d) whether the growth of exports during 1996 was 
below the target; and

(e) if so, to what extent programmes are being made 
to improve the exports during 1997-98 ?
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T H E  M IN IS T E R  O F  S T A T E  O F  T H E  M IN IS T R Y  O F  

C O M M E R C E  ( S H R I  B O L L A  B U L L I R A M A IA H )  ; (a) and (b) 

A  h igh  level m eeting w a s  held on  4 .1 .1997  at H yderaoad  

w ere va r io u s  is s u e s  petain ing to exports were d iscu ssed .

(c) Export prom otion m e a su re s  are continuously 

being taken w h ich  include, inter alia, c h a n g e s  in policies 

& p ro ced u re s  for export friendly environm ent, involvem ent 

of S ta te s  In export prom otion and  con su la tions with trade 

and  industry etc.

(d) T h e  growth of exports during 1995 -96  w a s not 

below  target. A s  per D .G .C .K & S  data export growth in dollar 

term s during April 96 -Jan. 97  is p laced at 6 .19 % .

(e) T h e  Ex im  Po licy  for 19 97 -20 02  will attempt to 

p rovide a m ore export friendly policy regim e which will be 

app licab le  from 19 97 -98  onw ards.

[Translation]

SIDBI’s Assistance to Maharashtra

4287 . S H R I  K A C H A R U  B H A U  R A U T  ; Will the M inister 

of F IN A N C E  be p le a sed  to state :

(a) the am ount allocated by the Sm all Industries 

D eve lopm ent B a n k  of India to M aha ra sh tra  a s  on February 

28, 1997, S che m e -w ise ;

(b) w hether the allocation m ade to M aha ra shtra  is 

le ss  a s  com pared  to other States;

(c) if so, the re a so n s  therefor; and

(d) the details of s te p s  taken to en su re  the equal 

allocation to all the S ta te s  ?

T H E  M IN IS T E R  O F  S T A T E  IN  T H E  M IN IS T R Y  O F  

F IN A N C E  ( S H R I  M .P . V E E R E N D R A  K U M A R )  : (a) The  

Sm all Indu strie s D eve lopm en t B a nk  of India (S ID B I)  h a s  

reported that it d o e s  not fellow the system  of allocating 

re so u rce s  S ta te -w ise  a s  S ID B I  p u rsu e s  the principle of 

need b a se d  a ss is ta n c e  app roach  to the sm all sca le  

industries in all the S ta te s  of the country. S ID B I  en su re s  

that no  worthwhile p roposa l is den ied credit by it for want 

of funds. H ow ever, the sche m e -w ise  a ss is ta n ce  sanctioned 

in the State  of M a ha ra sh tra  during the period April 1990- 

Feb ruary  1997  is g iven  in the attached Statement.

(b) to (d) D o  not a rise  In view  of (a) above.

Statement

Scheme-wise assistance sanctioned (Provisional) by 
SIDBI in Maharashtra

(R s. crore)

Refinance 1680.35

Refinance-Line of Credit (LOC) ______8.10

Bills Red iscounting S c h e m e  27 2 .42

Direct D iscounting Sch e m e  (D D S )  508.11

(Equipm ent)

D D S  (Com ponents) 949 .13

Project F inance  Schenfie 39.11

Equipm ent F inance  Sch e m e  5.17

Techno logy Developm ent and 7.13

Mordernisation Fund S c h e m e

Marketing 3 .87

Anciliary 6 .02

Direct Equity A ss is ta n ce  0 .22

Infrastructure Developm ent S c h e m e  0.23

Integrated Infrastructure Developm ent 3.00

Sche m e

Short-term loans to Industrial conce rn s 15.15

IS O  90 00  0.29

Pre-shipm ent Credit in Fore ign 2.52

Currency  (P C F C )

Venture Capital 5.37

State Sm all Industries Deveiopment 15.00

Corporation ( S S ID C )

L O C  to SFCs/SIDCs/ban ics/other industrial 85 .0 0

concerns

L O C  for P C F C  to banics 12.52

Lea sin g  515 .00

Se e d  Capital 15 .12

Others 6 .53

Total

[English]

41 5 5 .3 6

Export of Aluminiun  ̂ Wares

4288. SHRI ANNASAHIB M.K. PATIL ; Will the Minister 
of COMMERCE be pleased to state :

(a) the total quantity of aluminium wares exported 
and foreign exchange earned therefbmi during each of the 
last three years;

(b) the details of the countries identified so ter by


